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BEFORE THE NATIONAL COMPANY LAW

TRIBUNAL, MUMBAI BENCH, MUMBAI

COMPANY PETITION NO. 1280 OF 2017

Sodexo Food SolutionE India Private Limited

...Operational Creditor

Versus

Hindustan Conskuction Company Limited r
...Corporate Debtor

CONSENT TERMS

Dated this ll
J*
day of lanuary 2018
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